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(iv) Relief m asures for flood affected 
areas in katihar district, Bihar. 
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(v) Ob rving 17th September, the 

irt ~ y of Pcriyar B. v. Ramaswamy 
as Social justice D ay. 

.gbri Jai Pal Singh Kasbyap (Aonla) 

~e tem er 17 should b e declared the Socia ! 
Jn.stice D 1y to honour the birthday of 

Thambai Pcriyar. Prom 1922 to 1973 
Thanth;:ii Periynr had waged a relcnUes wa r 

on Van.ashram dbarma and the conscqueat 

s0cial atrocities. He was born in Brode 
en 17th September. His birthday ha' 
become a day of jubliatio n among the p ... opl .. 

of the eotire country. ~ s:i.crif1ci;d bis 
life at the altar of service to the Scheduled 
Castas and a ~r  classes and for their 
social equu lityand upliftment. His birrhday 
Septemb...,r L 7, should ~ d ... dicatcd to i~ 

memory a~ the Socia 1 Justice Day. 

(vi) Alleged crisi in publishing in-

dustry due to high ~t of paper. 

•Sbri Arjun Sethi (Bbadrak) :  l w.>Uld 
like to rai<;e the following m atter of urgent 

public importance under rule 377. The 
P ublishing I ndustry is facing scrio u · 

crisis due co high cost of a ~r  Tha in-
dustry has been unable to obt in paper 
at on s~iona  rate for text books during 
the last OR.e year. The non-availability of 
pi.I.per led to the increase in the prices of 

the text book.11. The number of new publi-

c'-! lions has a lso come down. 

It i~ regrettable that the paper prices 
have gone up 4-0:> per cent over the last 
decade. This has resulted in a dse in prices 
of books, which had bit not only the general 
public but also the !)tuc.lents, authors and, 
above all, the publishers themselves. 

Unless the rise in prices of paper is checked 
the Govemment plan for spreading literacy 
and education will not be fully imple-

mente<l. There.fore, the publishing 
houses 'lhould ·be supplied paper at 
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